CENTRAL ADMINISTRATIVE TRIBUNAL

. CALCUTTA'BENCH E
SR B KOLKATA i
OA. 350/505/2021 ~ Dateoforder12.07.2021
Present: Hon’ble Ms..Bidisha Banerjee, Judicial Member s . ,..,;fr
Hon'ble Dr. Nandita Chatterjee, - Administrative-‘Member .“
1. Amitava Das S/o Late Rabindra Nath Das ‘f
working-as GDS BPM .Haridaspur-B.O. i

under-Itachuna S.0O..underNorth:Hooghly

Division, - residing at North

Chandannagore Gargaripara, = P.O

Busoshibtala, P.S. Chinsurah, Dist

Hoothly, Pin- 712105.
wws.JApplicant: -
-versus- |

1. Union: of India, ~through thes=Secretary- '1
" Ministry of Communication Dak-Bhawan, ¢
New Delhi- 110001. ;
2. Chief Post: Master General,-Yogayog - r
Bhawan;, West-Bengal :Circle, Kolkata- ]
700012. ;
3. Superintendent of Post Office, North I
~Hooghly Division, Chinsurah-712101. i
....... Respondents.
For the-Applicant : Mr. N. Roy, Counsel z
For the:Respondents: : None 5

~ ORDER(Oral)

Per Ms.Bidisha.Banerjee; JM:

Learned-counsel for-applicant-produced-a-letter-dated-25.06.2021.2021 written
by the applicant-of this O.A..whereby he has-madesa'request'to"hiStcounselzto*withd|_'aw
the 0.A. The sameistaken onrecord.

Accordingly, the O.A. is dismissed as withdrawn.
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(Dr.NanditaChatterjee) ' (Bidisha-Baherjee)
Member-(A) A Member:{J)
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